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(b) if so, what tep are being taken 
to improve the coDd on in thi regard? 

THE MINISTER OF STATE IN THE 
INISTRY OF FINANCE (SHRI 

'AWAl SI GH SISODIA): (a) and 
b) . here is a general shortage of office 

accommodation, particularly in metro-
politan citie like Delhi. The Income-
tax Department has been striving to 
remove the shortage of accommodation 
y hiring or by securing Government 

accommodation through the Directorate 
of Estates. There is, however, no shortage 
of furniture. 

Inadequate Provision of Residential 
Accommodation to Officers in Income·tax 

Departm nt 

364. SARI MOOL CHAND DAGA: 
Will the Minister of FINANCE be' pleased 
to state: 

(a) Is it a fact that residential accom-
modation not adequately provided by the 
Income-tax Department to its officers at 
variou stations in the count ry with the 
r ,suIt that the officer , who are liable to 

11 India tran fers, haVe to face in-
surmountable difficulty due to scarcity of 
houses and unprocedented increase in 
rent a nd have to take perforce the help 
of the assesses in this connection; and 

(b) if so, what steps are being taken 
to improve the position in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
SAWAI SINGH SISODIA): (a) and 
(b) . Provision of residential accom-
modation to the officers of the Income--
tax Department is not a condition of 
service. However, since the officers of 
the Department come into direct contact 
with the members of public, the Depart-
ment is having its own pool of accom-
modation, in order that the officers are 
not required to take obligation of any 
person in the matter of residential accom· 
modation. With a view to enlarging the 
ize ' of the pool and subject to the con-

;traint of fund and availability of land, 
... onstruction of residential quarters at 
various stations where the offices of the 
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Department are located is .ancti n d fro 
time to time. In addition, the officera 
are al 0 eligible to allotment of quarters 
from the General Pool of accommoda-
tion. In stations with acute shortage of 
accommodation, ready· built fiats from 
State Housing Boards elc. have also beeD 
purchased. 

Rejection of Insurance claims I 
Importers by State In uranCe8, Bucharest 

Romania 

365. SHRI MOOL CHAND DAGA : 
Will the Minister of FI ANCE be pleased 
to state: 

(a) whether be i aware that Admini 
tration of State In urances Bucharest, 
Romania, has summarily rejected all insur-
ance claim of Indian importers despite the 
fact that New India Assurance Co. Ltd 
its Settling Agents in India had recom· 
mended their payment ; 

(b) whether Government have taken up 
the matter with Government of Romania 
if not the reasons therefor; • 

(c) whether he proposes to lay down a 
list of Indian importers whose insurance 
claims have been rejected by the Admini . 
traiton of State Insurance, Bucharest; 

(d) how much amount is involved in 
all claims lying unsettled with New India 
Assurance Co. Ltd.; and 

(e) what steps Government propose to 
take to safeguard the interests of Indian 
importers for getting their insurance money 
paid by Administration of State Insurances, 
Bucharest through New India Assurance 
Co. Ltd? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI JA .. 
NARDHANA POOJARY): (a) to (e) . 
The Administration of State Insurances, 
Bucharest, Romania (ADAS) is reported 
to have rejected some insurance claims of 
Indian Importers on the ground of non-
compliance of certain policy conditions by 
the latter. New India Assurance Co. Ltd. 
is not acting as Claims settling Agent of 
ADAS. They are only concerned wi 



gin urvey and forwarding doc • 
n and claims requireme 18 to ADA . 

According to available information, the 
etail of the claims in di pute are as 

-- -
Categori ation of Number Amount 

claims (in lakh 
1)( Rs.) 

Rejected 28 -, ,) 

Pending. 12 19 --_ 
40 70 

---

If the parties are not sati fled with the 
d ci ion, the remedy lies in taking 
recourse to arbitration and Court of Law. 

AS!~SSmeD de Regarding Pattern of 
Beocfi:.iarie of Agricultural LOaJ 

366. SHRI SA TV ASADHAN 
CHAKRABORTY: 

SHRI SUNIL MAITRA: 

Will the Mini ter of FINANCE be 
plea ed to tate = 

(a) whether Government have made 
any a se sment regarding the pattern of 
beneficiarie Of agricultural loans, both 
short and medium term during the past 
years; 

(b) if so, outcome of the same for the 
p st three years with State-wise details 
thereof; 

(c) whether Government realise that 
some change . in the category of benefici .. 
aries are needed; and 

(d) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
lANARDHANA POOJARY): (al and 
(b). There have been progressively more 
dvances from public sector banks to 

small and marginal farmers as compared 
to others. A stat ment indicating detail 
both in terms of luch accounts as well as 
amou ts outstandina is attached as-

annexure I. [Placed in L 'bl'< ry, ~ 

J. o. LT-4171/82.1 

A statement indicating ise 
and State-wise direct advances to farmer 
by public ector banks for the year 
ending March 1979 and March 1980 • 
en losed as annexure n, [Placed in 
Library. See No. LT-4171/82.] Th 
Figures for the ub equent . 'iod not 
yet available. 

(c) and (d): Public Sector banks have 
been directed to meet to the maximum 
extent pos ible the credit needs of the 
beneficiarie of Integrated Rural Develop-
ment Programme and weaker sections 
identified within the priority sector. 
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